BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)
- AHMEDABAD BENCH

-~ AHMEDABAD

C.P. (1.B) No. 38/9/NCLT/AHM/2017

' Present Hon ble Mr. BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

- Coram:

 Name of the Company: - Acme Specialities
' Vs '
~ Entire Ceramics Ltd.

Section of the Companies Act:  Section 9 of the Insolvency and Bankrupcy
. o ' Code _ B - -

- S. NO NAME (CAPITAL LETTERS! DESIGNATION REPRESENTATION SIG NATURE
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S  ORDER -

Learned Advocate Mr. Wa31f Ahmed S. Kadri present for Operat10nal Credltor/
Apphcant Leamed Advocate Mr. Harmish Shah present for Respondent.

[earned Advocate Mr. Harmlsh Shah filed Vakalatnaina for Respondent.
Learned Counsel fdr Respondent requested time to file oby ectiohs
- Respondent shall ﬁle Obj ectlons 1f any, serving copy in advance

List the matter on 20 07 2017 for obj ectlons if any, and for hearmg

/I}m RAVEEND Bgﬁ%

MEMBER J UDICIAL '

Dated this the 13th day of July, 2017.



